j1 TEM NO. Mv 3 COURT NO. 2 SECTI ON X
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A No.../2011 (D. No.51621/2011) IN
VWRI T PETITION (C NO 197 OF 2011

VI VEK DUDEJA & ORS. Petitioner(s)
VERSUS

UNION OF I NDI A & ORS. Respondent ( s)

(For nodification/clarification)

Date: 29/06/2011 This Application was nentioned today.

CORAM :
HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE MR JUSTI CE A K. PATNAI K
( VACATI ON BENCH)
For Applicant M. P.S. Narasimha, Sr.Adv. (Mentioned by)

M. P.V. Dinesh, Adv.

For Respondents

For MC M . Amr endra Sharan, Sr. Adv.
M. Amt Kumar, Adv.
M. D.S. Mbhra, Adv.

UPON bei ng nmentioned the Court nade the foll ow ng
ORDER

List this I.A on 30th June, 2011.

[ Usha Bhardwaj ] [ Savita Sai nani ]
Court Master Court Master



